IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF
SEPTEMBER-2020

PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE DB SB TOTAL | L.B. DB SB TOT AL BALANCE
MAIN CASES
CIVIL SIDE
CIVIL FIRST APPEAL 9443 0 122 122 0 0 17 17 9548
CIVIL SECOND APPEAL 2996 0 5 5 0 0 17 17 2984
EX. FIRST APPEAL 48 0 0 0 0 0 0 0 48
EX. SECOND APPEAL 9 0 0 0 0 0 0 0 9
CIVIL MISC. APPEAL 28753 34 130 164 0 9 58 67 28850
CIVIL REVISION 622 0 8 8 0 0 7 7 623
CIVIL REVIEW 478 0 7 7 0 0 8 8 477
CUSTA (CUSTOM APPEAL) 8 0 0 0 0 0 0 0 8
INCOME TAX REF. 3 0 0 0 0 0 0 0 3
OTHER TAX REF. 2 0 0 0 0 0 0 0 2
TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0
I. T. APPEAL 362 4 0 4 0 0 0 0 366
W.T. A 7 0 0 0 0 0 0 0 7
SALES TAX REVISIONS 827 0 0 0 0 0 0 0 827
TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1
COMPANY PETITION 28 0 0 0 0 0 7 7 21
COMPANY APPEAL 1 0 0 0 0 0 0 0 1
COMPANY APPLS. 20 0 5 5 0 0 5 5 20
COMPANY SUITS 0 0 0 0 0 0 0 0 0
COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10
ELECTION PETITION 5 0 0 0 0 0 0 0 5
SPECIAL APPEAL ( CIVIL) 8 0 0 0 0 0 0 0 8
SPECIAL APPEAL ( WRIT) 1740 27 0 27 0 40 0 40 1727
CIVIL CONTEMPT 3369 6 77 83 0 7 16 23 3429
CIVIL WRIT 57134 103 2028 | 2131 0 22 1229 | 1251 58014
00s 0 0 0 0 0 0 0 0 0
CENTRAL EXCISE APPEAL 174 3 0 3 0 0 0 0 177
CROSS OBJECTION 967 0 6 6 0 0 1 1 972
CIVIL REFERENCE 2 0 0 0 0 0 0 0 2
TOTAL “A” 107017 177 2388 | 2565 0 78 1365 1443 108139

CRIMINAL SIDE
MURDER REFERENCE 2 0 0 0 0 0 0 0 2
CRIMINAL APPEAL 20710 13 129 142 0 8 81 89 20763
CRIMINAL REVISION 8837 0 74 74 0 0 20 20 8891
US 482 CR PC. 7740 o | 520 |520] o | o | 315 | 315 | 7945
U/S 38 & 9 CR. P.C. 1759 o | 1618 |1618] 0 | o | 1451 | 1451 | 1926
CR. CONT. PETITION 5 0 0 0 0 0 0 0 5
CRIMINAL REFERENCE 1 0 0 0 0 0 0 0 1
HABES CORPUS 90 26 0 26 0 25 0 25 91
CR.LTOA 834 1 6 7 0 1 0 1 840
CRLW 323 40 20 60 0 23 13 36 347
CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 40302 80 2367 | 2447 0 57 1880 1937 40812

TOTAL A + B 147319 257 4755 | 5012 0 135 3245 3380 148951




SEPTEMBER—2020

MISC. CASES

CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION

CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL

APPEAL 823 5 59 64 0 10 46 56 831
REviston e 1902 0 33 [ 38| 0 0 28 28 1912
MISC. PETITION 6873 0 420 | 420 | 0 0 | 190 | 190 7103
CRIVINAL TRANS PET. +CRLW 70 0 2 2 0 2 2 70
CRIVINAL CONT. PETITION 0 0 0 0 0 0 0 0
LEAVE TOAPPEAL 0 0 o o[ o | o | o 0 0
CHININAL NISC APPLICATION 151 1 40 41 0 1 25 26 166
TOTAL -C 9819 6 559 565 0 11 291 302 10082
CRIMINAL TRANSFER PET. 66 0 0 0 0 0 0 0 66
STAY IN HABES CORPUS 0 0 0 0 0 0 0 0 0
TOTAL -D 66 0 0 0 0 0 0 0 66
TOTAL C+D 9885 6 559 565 0 11 291 302 10148
TOTAL A+B+C+D 157204 263 5314 | 5577 0 146 | 3536 | 3682 159099
CIVIL INTERLOCUTORY CASES
STAY IN INCOME TAX APPEAL 18 0 0 0 0 0 0 0 18
STAY IN CENTRAL EXCISE APPEAL 10 0 0 0 0 0 0 0 10
STAY IN SALES TAX REV. 37 0 0 0 0 0 0 0 37
STAY IN CIVIL FIRST APPEAL 1274 0 100 100 0 0 13 13 1361
STAY IN CIVIL SECOND APPEAL 477 0 5 5 0 0 16 16 466
STAY IN CIVIL MISC. APPEAL 3740 5 95 100 0 2 11 13 3827
STAY IN CIVIL REVISION 185 0 8 8 0 0 14 14 179
STAY IN CIVIL REVIEW 4 0 0 0 0 0 0 0 4
STAY IN SPL. APPEAL (CIVIL) 0 0 0 0 0 0 0 0 0
STAY IN TRANS FER APPL. 41 0 6 6 0 0 0 0 47
STAY IN CMAP.. 10 0 0 0 0 0 0 0 10
STAY IN SPL. APPEAL (WRIT) 981 25 0 25 0 35 0 35 971
STAY IN WRIT PET. 27932 83 1957 | 2040 0 7 1119 | 1126 28846
TOTAL -E 34709 113 2171 | 2284 0 44 1173 | 1217 35776
CIVIL MISC. APLN. 1255 1 42 43 0 3 17 20 1278
CIVIL MISC. CASE 3472 14 23 37 0 11 32 43 3466
EXE. MISC. APLN. 0 0 0 0 0 0 0 0 0
CIVIL LEAVE TO APPEAL 47 0 1 1 0 0 0 0 48
CIVIL TRANSFER APPLICATION 54 0 6 6 0 0 0 0 60
TOTAL -F 4828 15 72 87 0 14 49 63 4852
TOTAL E+F 39537 128 2243 | 2371 0 58 1222 | 1280 40628
TOTAL- MISC. (C+D+E+F) 49422 134 | 2802 | 2936 0 69 1513 | 1582 50776
TOTAL A+B+C+D+E+F 196741 391 7557 | 7948 0 204 | 4758 | 4962 199727
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